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NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF
SECTION 15 OF THE ELECTRICITY ACT, 2003 (the Act)

AnappMmforﬂxegsarﬁofaCategquﬁeeneéforinﬂer—
State trading in electricity across India has been made befare
the Commission bycnckpmrlmﬁal.imited,ﬁo 22, VK
Kalyani, 'mtﬂoor Sankey Road, ’Bengalum- 560020,
Kamam

2% Ampfximeappﬁmsn a!ongvnmmamemmand
enclosures, made by the applicant for the grant of an infer-State
trading ficence fo Clickpower India ‘Limited before the
Commission can be accessed at the website www.clickpower.in
ornspededbyanypetsonmme&)nmssuonsoﬁiceby
follomngﬁlelalddownprocedure.

3. Onmderahonofmemtena!mmemrecad the
Commnwon is satisfied that prima facie the a




